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HILT T TSIA . AHTYTL

MINISTRY OF RAILWAYS
(Central Railway)

NOTIFICATION
Mumbai, the 8th July, 2025
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 3037(E).—Whereas, by the notification of the Government of India in the Ministry of Railways (Railway
Board), number, S.O 1740 (E) dated 08th April 2024 published in Gazette of India, Extraordinary, Part 11, section 3
Sub-section (ii), dated the 18th April 2024 (hereinafter referred to as the said notification ) and issued under sub-
section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008)
(hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land specified in
the schedule annexed to the said notification for the purpose of execution, maintenance, management and operation of
Special Railway Project, namely Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing Gates
between lgatpuri-Manmad & Bhusawal-Badnera Section of Bhusawal Division”in the district of Nashik in the State of
Mabharashtra.

And whereas, the substance of the said notification was published in for Sub-Divisional Officer, Niphad in
daily newspapers namely ‘“Dainik Maharashtra Times” & “Dainik Lokmat Times” Dated 17-09-2024 under sub
section (4) of section 20A of the said Act;

And whereas, objections were received. Competent Authority has heard the objections and orders have been
passed in terms of Section D of the said act;

And whereas, in pursuance of sub-section (1) of Section 20E of the said Act, the competent authority has
submitted its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing Gates between Igatpuri-Manmad &
Bhusawal-Badnera Section of Bhusawal Division in the District Nashik in the State of Maharashtra.

Railway
Level
Crossing
Gate No.

Land
Acquisition
Proposal No.

Name of
Village

Sub
Division

Land
Owners
Name
according
to 7/12
Extracts

Survey
No./
Gutt No.

Land
Holding
Method

Total
area as
per
7/12
(Ha)

Acquisition
Area
(Ha)

Borewell/
Tubewell

Construction/
Structure

Trees

101

01/2024

Shivdi

Niphad

Aabaji
Tabaji
Gadge

Sindhubai
Sakhahari
Kshirsagar

Chandrakan
t Sakhahari
Kshirsagar

498

Manisha
Shivaji
Kadalg

1.89

0.01

Mango 4,
Lemon 1
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Railway
Level
Crossing
Gate No.

Land
Acquisition
Proposal No.

Name of
Village

Sub
Division

Land
Owners
Name
according
to 7/12
Extracts

Survey
No./
Gutt No.

Land
Holding
Method

Total
area as
per
712
(Ha)

Acquisition
Area
(Ha)

Borewell/
Tubewell

Construction/
Structure

Trees

Nanda
Shivaji
Kshirsagar

Amar
Shivaji
Kshirsagar

Ashwini
Shivaji
Kshirsagar

Shriram
Bhausaheb
Borse

Other
Rights -
State Bank
of
India.Branc
h Niphad

Shivdi
V.K.S.S.0.

Bank
Inspector
and Special
Recovery
Officer
Nashik
District
Central
Cooperative
Bank Ltd.
Branch
Ugaon

101

01/2024

Shivdi

Niphad

Mandabai
Ranganath
Kshirsagar

Balasaheb
Kisan
Sanap

Other
Rights :-
State Bank
of India
Branch
Niphad

Bank of
Maharashtr
a Branch
Ugaon

499

2.05

0.02

Mango 3 +
Gulmohar
2,

101

01/2024

Shivdi

Niphad

Rangnath
Dhondi
Urff
Dhondiram
Daund

502

1.80

0.28

Grapes 739
+ Mango 7
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Railway
Level
Crossing
Gate No.

Land
Acquisition
Proposal No.

Name of
Village

Sub
Division

Land
Owners
Name
according
to 7/12
Extracts

Survey
No./
Gutt No.

Land
Holding
Method

Total
area as
per
7112
(Ha)

Acquisition
Area
(Ha)

Borewell/
Tubewell

Construction/
Structure

Trees

Suman
Ranganath
Daund

Other
Rights :-
Shivdi V.
K. S.So.

101

01/2024

Shivdi

Niphad

Sumanbai
Rangnath
Gosavi

Sanjay
Rangnath
Gosavi

Anil
Bhimgir
Gosavi

Other
Rights :-
ICICI Bank
Shivdi

532

0.94

0.0641

1+1

Lemon-2,+
Guava-4,+
Bael Tree
1, Custard
Apple-1,
Mango+1

101

01/2024

Shivdi

Niphad

Sanjay
Rangnath
Gosavi

Sumanbai
Rangnath
Gosavi

Other
Rights :-
ICICI Bank
Shivdi

533

1.09

0.0709

Grapes-290

101

01/2024

Shivdi

Niphad

Pramila
Sudhakar
Kshirsagar

Other
Rights :-
State Bank
of India

534

0.36

0.03

Grapes-170
New Root
Stock
cultivation

101

01/2024

Shivdi

Niphad

Pramila
Sudhakar
Kshirsagar

Govind
Tukaram
Kshirsagar

Other
Rights :-
State Bank
of India
Branch
Niphad

535

0.36

0.02

101

01/2024

Shivdi

Niphad

Balasaheb
Popat
Kshirsagar

536

0.36

0.02

1
Borewell

1+1

Grapes-
4+Banana-
2+ Mango
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Railway
Level
Crossing
Gate No.

Land
Acquisition
Proposal No.

Name of
Village

Sub
Division

Land
Owners
Name
according
to 7/12
Extracts

Survey
No./
Gutt No.

Land
Holding
Method

Total
area as
per
712
(Ha)

Acquisition
Area
(Ha)

Borewell/
Tubewell

Construction/
Structure

Trees

Sanjay
Popat
Kshirsagar

Other
Rights :-
Shivdi V.
K.S.S.

Bank
Inspector
and Special
Recovery
Officer
Nashik
District
Central
Cooperative
Bank Ltd.
branch
Ugaon

4+
Coconut-1+
Bullock’s
Heart 4 +
Custurd
Apple 2+
Teak Tree
2+ 1 Lemon
Tree,
Purple

101

01/2024

Shivdi

Niphad

Archana

Ganpatrao
Kshirsagar
alias Shital
Anil Patole

Other
Rights:-
Bank of
Baroda
Branch
Gitakunj
Kundewadi

537

0.36

0.0041

10

101

01/2024

Shivdi

Niphad

Kalpana
Kailas
Sathe

Suvarna
Ganesh
Pawshe

Shobha
Dagu
Daund

Kedu
Karbhari
Gangurde

Chhaya
Hemant
Vadje

Yogesh
Kedu
Gangurde

Rajesh
Kedu
Gangurde

Swati

474

3.07

0.02
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Railway
Level
Crossing
Gate No.

Land
Acquisition
Proposal No.

Name of
Village

Sub
Division

Land
Owners
Name

according

to 7/12
Extracts

Survey
No./
Gutt No.

Land
Holding
Method

Total
area as
per
7112
(Ha)

Acquisition
Area
(Ha)

Borewell/
Tubewell

Construction/
Structure

Trees

Sandeep
Deodhe

Vilas Dagu

Daund

Vijaya
Shantaram
Daund

Chitra
Shantaram
Daund
Chitra
Pandurang
Survanshe

Sandeep
Shantaram
Daund

Bank
Inspector

and Special

Recovery
Officer
Nashik
District
Central

Cooperative

Bank Ltd.
Branch
Ugaon

Total

12.28
(Ha)

0.5391
(Ha)

[F. No. G197/GOM/LC-101/Shivdi/20E]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Cons.)
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